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Present : Hon'ble Mr. Justice G,L. Gupta, Vig@é-Chairman
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For the respondents s Mr. B, Mukrerjee, counsel - -
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files a copy of the detter dated 5th of December, 2001 and submits

 that his client wants to withdraw this G.A.

2. Consequently, the O.A. is dignissed as *withdrawn',
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